IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JODHPUR
CATEGORY-WISE MONTHLY STATEMENT FOR THE MONTH OF

NOVEMBER-2020

PREVIOUS INSTITUTION DISPOSAL CLOSING
BALANCE DB SB TOTAL | L.B. DB SB TOT AL BALANCE
MAIN CASES
CIVIL SIDE
CIVIL FIRST APPEAL 9613 0 15 15 0 0 16 16 9612
CIVIL SECOND APPEAL 2997 0 9 9 0 0 14 14 2992
EX. FIRST APPEAL 48 0 0 0 0 0 0 0 48
EX. SECOND APPEAL 9 0 0 0 0 0 0 0 9
CIVIL MISC. APPEAL 28961 6 71 77 0 4 78 82 28956
CIVIL REVISION 628 0 4 4 0 0 6 6 626
CIVIL REVIEW 494 2 9 11 0 0 1 1 504
CUSTA (CUSTOM APPEAL) 8 0 0 0 0 0 0 0 8
INCOME TAX REF. 3 0 0 0 0 0 0 0 3
OTHER TAX REF. 2 0 0 0 0 0 0 0 2
TAX CASES 0 0 0 0 0 0 0 0 0
EXCISE ACT REF. 0 0 0 0 0 0 0 0 0
I. T. APPEAL 369 0 0 0 0 0 0 0 369
W.T. A 7 0 0 0 0 0 0 0 7
SALES TAX REVISIONS 832 0 0 0 0 0 0 0 832
TESTAMENTARY CASES 1 0 0 0 0 0 0 0 1
COMPANY PETITION 21 0 0 0 0 0 0 0 21
COMPANY APPEAL 1 0 0 0 0 0 0 0 1
COMPANY APPLS. 22 0 0 0 0 0 0 0 22
COMPANY SUITS 0 0 0 0 0 0 0 0 0
COMPANY LIQUIDATION 10 0 0 0 0 0 0 0 10
ELECTION PETITION 5 0 0 0 0 0 0 0 5
SPECIAL APPEAL ( CIVIL) 8 0 0 0 0 0 0 0 8
SPECIAL APPEAL ( WRIT) 1766 56 0 56 0 35 0 35 1787
CIVIL CONTEMPT 3479 1 59 60 0 4 79 83 3456
CIVIL WRIT 58864 61 1194 | 1255 0 32 1087 1119 59000
00s 0 0 0 0 0 0 0 0 0
CENTRAL EXCISE APPEAL 179 0 0 0 0 0 0 0 179
CROSS OBJECTION 972 0 0 0 0 0 0 0 972
CIVIL REFERENCE 2 0 0 0 0 0 0 0 2
TOTAL “A” 109301 126 1361 | 1487 0 75 1281 1356 109432

CRIMINAL SIDE
MURDER REFERENCE 2 0 0 0 0 0 0 0 2
CRIMINAL APPEAL 20779 8 96 104 ] 6 84 90 20793
CRIMINAL REVISION 8948 0 54 54 0 0 49 49 8953
US 482 CR PC. 8253 o | 407 | 407 o | o | 374 | 3714 | 8286
U/S 38 & 9 CR. P.C. 1988 0 | 1526 |1526] 0 | o | 1715 | 1715 | 1799
CR. CONT. PETITION 6 0 0 0 0 0 0 0 6
CRIMINAL REFERENCE 1 0 0 0 0 0 0 0 1
HABES CORPUS 92 20 0 20 0 27 0 27 85
CR.LTOA 875 0 5 5 0 0 0 0 880
CRLW 337 28 12 40 0 39 14 53 324
CRLO (CRIMINAL ORIGINAL) 1 0 0 0 0 0 0 0 1

TOTAL B 41282 56 2100 | 2156 0 72 2236 2308 41130

TOTAL A + B 150583 182 3461 | 3643 0 147 3517 3664 150562




NOVEMBER—2020

MISC. CASES

CRIMINAL SIDE
(BAIL & STAY WITH APPEAL, REVISION

CRIMINAL INTER APPL.)

BAIL APPL. IN CRIMINAL

APPEAL 849 12 28 40 0 14 62 76 813
REviston e 1924 0 22 [ 22 | 0 0 19 19 1927
MISC. PETITION 7379 0 320 [ 320 | 0 0 | 235 | 235 7464
CRIVINAL TRANS PET. +CRLW 68 0 2 2 0 5 65
CRIVINAL CONT. PETITION 0 0 0 0 0 0 0 0
LEAVE TOAPPEAL 0 0 o o[ o | o | o 0 0
CHINIMAL MG ArpricaTon 170 1 | 38 [ 30| 0 | 1| 3| 3 177
TOTAL -C 10390 13 410 423 0 15 352 367 10446
CRIMINAL TRANSFER PET. 64 0 0 0 0 0 2 2 62
STAY IN HABES CORPUS 0 0 0 0 0 0 0 0 0
TOTAL -D 64 0 0 0 0 0 2 2 62
TOTAL C+D 10454 13 410 423 0 15 354 369 10508
TOTAL A+B+C+D 161037 195 3871 | 4066 0 162 | 3871 | 4033 161070
CIVIL INTERLOCUTORY CASES
STAY IN INCOME TAX APPEAL 18 0 0 0 0 0 0 0 18
STAY IN CENTRAL EXCISE APPEAL 10 0 0 0 0 0 0 0 10
STAY IN SALES TAX REV. 39 0 0 0 0 0 0 0 39
STAY IN CIVIL FIRST APPEAL 1414 0 12 12 0 0 21 21 1405
STAY IN CIVIL SECOND APPEAL 478 0 9 9 0 0 16 16 471
STAY IN CIVIL MISC. APPEAL 3897 3 42 45 0 3 75 78 3864
STAY IN CIVIL REVISION 183 0 4 4 0 0 4 4 183
STAY IN CIVIL REVIEW 4 0 0 0 0 0 0 0 4
STAY IN SPL. APPEAL (CIVIL) 0 0 0 0 0 0 0 0 0
STAY IN TRANS FER APPL. 53 0 7 7 0 0 2 2 58
STAY IN CMAP.. 10 0 0 0 0 0 0 0 10
STAY IN SPL. APPEAL (WRIT) 1001 51 0 51 0 33 0 33 1019
STAY IN WRIT PET. 29695 53 1147 | 1200 0 31 1010 | 1041 29854
TOTAL -E 36802 107 1221 | 1328 0 67 1128 | 1195 36935
CIVIL MISC. APLN. 1316 3 38 41 0 3 20 23 1334
CIVIL MISC. CASE 3493 10 18 28 0 12 72 84 3437
EXE. MISC. APLN. 0 0 0 0 0 0 0 0 0
CIVIL LEAVE TO APPEAL 49 0 0 0 0 0 0 0 49
CIVIL TRANSFER APPLICATION 66 0 7 7 0 0 3 3 70
TOTAL -F 4924 13 63 76 0 15 95 110 4890
TOTAL E+F 41726 120 1284 | 1404 0 82 1223 | 1305 41825
TOTAL- MISC. (C+D+E+F) 52180 133 1694 | 1827 0 97 1577 | 1674 52333
TOTAL A+B+C+D+E+F 202763 315 5155 | 5470 0 244 | 5094 | 5338 202895
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